FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of Indiz
(Insolvency Resolution Process for Corporate Persons) Regulations, 2015

FOR THE ATTENTION OF THE CREDITORS OF

VISHVAKARMA ROAD EQUIPMENT COMPANY PRIVATE LIMITED
RELEVANT PARTICULARS

. Name of Corporate Debtor Vishvakarma Road Equipment Company Private Limited

2 Date of incorporation of Corporate Debtor | 24.11.1997

3. Authonty under which Corporate Debtor  ROC-Ahmedabad
“1sincorporated / registered

4 Corporate Identity No. / Limited Liability ~ U29193GJ1997PTC033354
dentification No. of Corporate Debtor

5. Address of the registered office and Nr. S D Chambers, Borsad. Vasad Chokd
_principal office (if any) of Corporate Debtor| Anand, Gujarat- 388540 -
6. Insolvency commencement date in 1 27.01.2021 ( As per Honorable NCLT Order ref.
respect of Corporate Debtor CP(IB)No. 117/8/NCLT/AHM/2019. Copy of Order
| received on 3.2.2021) -

/. Estmated date of closure of insolvency | 26.07.2021
resolution process

8 Name and Registration number of the | Indira Suresh Vora

insolvency professional acting as Intenm { Reg. No.: IBBUIPA-001/IP-P01254/
' Resolution Professional | 2018-19/12000

9 Address & email of the interim resolution | Address: A”2, Shivpujan Duplex. Nr.Shail Ganga
professional, as registered with the board | Society, Chandkheda, Ahmedabad, Gujarat-382424
Email : indira.vora@yahoo.com

10 Address and e-mail to be used for | Address: A2, Shivpujan Dup'ex Nr.Shail Gang q3
correspondence with the Intenm Society, Chandkheda, Ahmedabad, Gujarat-382424
Resolution Professional | Email : ip.vishvakarma@gmail.com

11 Lastdate for submission of claims 17.02.2021 (14 days from receipt of order i.e 3.2.2021)

12. Classes of creditors, if any, under clause (b)| Not applicable
of sub-section (6A) of section 21, ascertzined|
oy tne Intenm Resolution Professional ;

13. Names of insolvency professionals identified| Not applicable o
t0 act as authorised representative of creditors |
| Inaclass(threenames foreach class)

(a ) Relevant forms and Weblink for Forms: https://ibbi.gov.in/home/dow nioads |

(b) Details of authorized representatives | Authorised representatives : Not applicable
are available at

1

Nctice s hereby given that the National Company Law Tribunal has ordered the commencement of & |

corperale insolvency resolution process of the Vishvakarma Road Equipment Company Private
Limited on 27.01.2021.

The creditors of Vishvakarma Road Equipment Company Private Limited, are hereby called upon to

submittheir claims with proof on or before 17.02.2021 to the interim resolution professional at the address ‘
mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors m:

submitthe claims with proof in person, by post or by electronic means. - /g K

Submission of false or misleading proofs of claim shall attract penalties. / «
Indira Suresh Vo

Date: 04.02.2021 Interim Resolution Professional-

| Place: Ahmedabad Reg. No. :IBBI/ IPA-001/ IP-P01264 / 2018-19 / 120001
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